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C.P. No. 79/241-244/ALD/2016

The case is adjourned for mutually agreed and the convenient date for

further hearing. The same can be informed to the Registry of this Tribunal

-

Date: 10/11/2017 H.P. Chaturvedi, Mémber(Judicial)

eg. on 28" November, 2017.

Typed by
Jyoti
(Stenographer)



